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Small Scale Industries

1881. Shri Elayaperumal: Will the
Minister of Commeroe and Industry
be pleased to state:

(a) the amount allotted to the
Small Scale Industries in Madras
State from the National Small Scale
Industries Corporation for the year
1957-58; and

(b) the names of those Small Scale
Industries which received the aid?

. The Minister of Commerce and In.
dustry (Shri Morarjl Desai): (a) The
National Small Industries Corporation
does not render any assistance in the
form of cash loans to Small Scale In-
dustries. Presumably the Hon'ble
Member has in mind the scheme for
supply of machines on hire-purchase
basis by the Corporation. But no
specific amount is allotted to any
particular State for this scheme. The
Corporation deals with applicationg on
their merits.

(b) A statement showing the names

of Small-scale unity in Madras to
whom machinery has been supplied
by the Corporation is placed on the
Table of the Lok Sabha. {[See Ap-
gendix IV annexure No. 85].
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Establishment of Arab O
, Matmt

1852, Shri Raghunath Simgh: Wi
the Minister of Commesrce and Indue-
try be plecased to state:

(a) whether it is a fact that the
Committee of Arab Chamber of Com-
merce which met on the 24th Novem-
ber, 1957 at Cairo decided about the
establishment of Arab Common
Market; and

(b) if so, how this scheme will
affect the Indian Commerce and In.
dustry?

The Minister of Commerce and In-
dustry (Shri Morarji Desai): (a) and
(b). Yes, Sir. Only a general recom-
mendation has been made by the
Committee of the Arab Chambers of
Commerce. The details of the sug-
gested Common Market are not
known; it is therefore impossible o
assess the possible effect of the sug-
gestion or Indian Commerce and In.
dustry.

Export of Monkeys

1888. Shri Sanganna: Will the
Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that g firm
in Madras has been given permis-
sion to capture monkeys in the Kora-
put District (Orissa) for export to
America;

(b) it so, the name of the firm;
and

(c) the terms and conditions of the
permission?

The Minister of Commerce and In-
dustry (Shri Morarji Desal): (a) to
(c). No, Sir. No such permission
has been given by the Government of
India to any firm in Madras. But
permission, it is known, had been
given by the State Government con-
cerned to Messrs. Vita Private Ltd
Delhi for capturing monkeys in
Xoraput District. The permission
has gince been withdrawn.





